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Training under key-flagship textiles programmes

*53. SHRI HARNATH SINGH YADAV: Will the Minister of TEXTILES be pleased

to state:

(@ whether it is a fact that Government has trained people under the key-

flagship textiles programmes;
(b) if so, the details thereof; and

(c) whether all the persons who were trained by Government under the said

programme have been provided job?

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): (a) to (c) A

Statement is laid on the Table of the House.
Statement

(a) to (c) With a view to create a robust human resources for the textiles sector,
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particularly the need for trained and skilled workforce in all segment of the textiles
sector, Ministry of Textiles has been implementing various skill development schemes

and programmes since the financial year 2010-11.

Under the Comprehensive Integrated Skill Development Scheme (ISDS), a total of
11.14 lakh persons have been trained during FY 2010-11 to 2017-18, in various diverse
segments of textiles covering textiles and apparel, jute, spinning, weaving, technical
textiles, sericulture, handloom and handicrafts. The training in 1SDS also covered 33
States and Union Territories of the country, widely covering all sections of the society
such as women (71.27%), Scheduled Caste (20.82%), Schedule Tribes (6.9%) and Divyang
Jan(0.28%). Out of the 11.14 lakh persons trained so far, 8.43 lakh persons have been
employed.

In further continuation, Ministry of Textiles has expanded the skill development
programme, called Samarth, for the entire value chain of the textiles sector (except
spinning and weaving in organized sector which are being trained under Pradhan
Mantri Kaushal Vikas Yojana) with a target of 10 lakh persons at a total outlay of
Rs.1300 crore. The training programme and course curriculum have been rationalized
keeping in view the technological and market demand status of the domestic and
international economies. Ministry of Textiles has already partnered with 21 Government
Agencies from 18 States and Sectoral Organizations covering nearly 4 lakh persons, for
entry level training and job creation in both traditional and organized segments of

textiles value chain, the details of which is given in Statement-1 (See below).

Further, the textiles industry and Association are being partnered with. Special
emphasis is also being laid an upskilling in apparel and garmenting segment for

increasing the competitiveness of the industry in global market.
Statement-1
Details of training target allocated under Samarth

The Ministry has allocated a training target of 4,09,690 persons under "Samarth"
to 21 State Govt, agencies of 18 States (Arunachal Pradesh, Assam, Andhra Pradesh,
Jammu and Kashmir, Kerala, Mizoram, Tamil Nadu, Telangana, Uttar Pradesh, Uttarakhand,
Jharkhand, Madhya Pradesh, Tripura, Karnataka, Odisha, Manipur, Meghalaya, Haryana)

and 4 sectoral organisations (Central Silk Board, Development Commissioner Handicraft,
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Development Commissioner Handloom and National Jute Board) for commencement of

training programme. The details of training target allocated under Samarth are as given

below:-

Training Targets to State Government Agencies:

Sl Name of Applicant State Target

No. Agency Approved

1 2 3 4

1 Arunachal Pradesh Handloom and Arunachal Pradesh 1,050
Handicrafts Society Lt.

2. Jammu and Kashmir Entrepreneurship Jammu and Kashmir 600
Development Institute

3. Indian Institute of Handloom Kerala 1975
Technology, Kannur

4. Handloom and Handicrafts Wing, Mizoram 6940
Directorate of Commerce and Industries

5. Handloom and Textiles Tamil Nadu 1,400

6.  Telangana State Textile Complex Telangana 1,440
Cooperative Society

7. UP Industrial Cooperative Association Uttar Pradesh 20,160
Ltd.

8 Khadi Village Industries Board (UPKVIB)  Uttar Pradesh 48,000

9. Institute of Entrepreneurship Development, Uttar Pradesh 30,840
Kanpur

10. Uttarakhand Skill Development Society, Uttarakhand 25,000
Dehradun

11.  Director of Handlooms and Textiles- Andhra Pradesh 12,000
Andhra Pradesh

12, Assam Skill Development Mission Assam 17,065
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1 2 3 4

13.  Handloom Textiles & Sericulture Assam 50,000
Department

14.  Madhya Pradesh LaghuUdyog Nigam Madhya Pradesh 13050

15. Directorate of Skill Development Tripura 3,540

16. Karnataka State Textile Infrastructure Karnataka 52,580

Development Corporation Limited

17. Institute of Entrepreneurship Odisha 3,150
Development Odisha

18. Department of Textiles, Commerce and Manipur 25000
Industry, Directorate of Handlooms &
Textiles, Government of Manipur

19. Directorate of Industries and Commerce Haryana 42,480
20. Directorate of Sericulture and Weaving Meghalaya 7,200
21. Directorate of Handloom, Sericulture and  Jharkhand 3,200
handicraft
ToTAL 3,66,670

Training Targets to Sectoral Organisations of Ministry of Textiles:

SI. No. Institution of Ministry of Textiles Target allocated

1 Central Silk Board 1,360

2. Development Commissioner Handicraft 14,660

3 Development Commissioner Handloom 17,000

4, National Jute Board 10,000
ToTAL 43,020
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MR. CHAIRMAN: Question No. 54, the questioner is not present. Are there any

supplementaries?
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*54. [The Questioner was absent.]
Status of India-US Civil Nuclear Agreement
*54. SHRI SASMIT PATRA: Will the PRIME MINISTER be pleased to state:

(@ the progress made in the India-US Civil Nuclear Agreement since it was
signed in 2008;

(b) the challenges and obstacles still being faced in operationalisation of this

Agreement;

(c) the budgetary allocation and actual expenditure incurred towards
operationalising this Agreement over the past three years in a year-wise manner;

and

(d) what impact has it had on country's relations with other member countries

barring United States?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY
(DR. JITENDRA SINGH): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) Techno-commercial discussion to arrive at a project proposal for
setting up of nuclear power reactors in collaboration with M/s. Westinghouse Electric
Company (WEC), United States of America (USA) are progressing. In May, 2017, the
Cabinet gave the "in principle" approval for establishing AP 1000 x 6 reactors with the
Westinghouse and 1594 MWe x 6 reactors with General Electric (G.E). Since the
Westinghouse took more interest, the discussion progressed well with them than G.E.
However, the Westinghouse filed bankruptcy protection in the U.S. in March 2017 after
suffering huge cost overruns in its U.S. projects, in December, 2017 it became clear that
Brookfield Business Partners LP, was slated to buy Westinghouse for USD 4.6 billion.
On 1st August 2018, all formalities related to purchase of the Westinghouse were

completed and the company came out of the bankruptcy.



